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AHotanl of Liad by D.D.A. to tk  Co
operative Home Building Societies

3163. SHRI RAM AWAOH : WUI ibe 
Minister of WORKS AND HOUSING be 
pleased so state :

(a) the number of tbe co-operative boose
building societies registered with Delhi 
Development Authority so far ; *

o

(b) their order of priority with regard to 
allotment of land to them ; aod

(c) the approximate time by which each 
of these societies will be allotted land, eom- 
plete details thereof ?

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF SPORTS. IN THE 
MINISTRY OF WORKS AND HOUSING 
AND IN THE DEPARTMENT OF 
PARLIAMENTARY AFFAIRS (SHRI 
MALU&ARJUN) : (a) «o <cX DDA 
lose invited applications for allofment of 
land from Co-operative group housing 
societies Io July-August, 1981. Against 
this 4?3 Cc-rrtiattu i m p  lctr»*ff 

societies registered with tbe DDA for allot
ment of land. Out of these DDA have 
made allotment of land to all the eligible 424 
societies during the years 19(2 and 1983.
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Payawiot of Owupoosolleo to OWrvb 
for laud Aĉ oArod by Goveruawt

3165. SHRI HJ4. NANJE GOWDA i 
WO! the Minister of WORKS AND HOUS
ING be pleased to state :

(a) whether a number of plots of land 
belonging to the Oberoi Hotels Ltd. in 
Nehru Place were acquired by Government 
and oo compensation bas been paid to them 
so far ;

(b) If so. full facts of the land owned by 
the Oberoi* in Nehru Place ;

(c) when the same was acquired by 
Government; and

(d) when and on wbat basis, compensa
tion Is proposed to be paid ?
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THE DEPUTY MINISTER IN THE 
DEPARTMENT OF SPORTS, IN THE 
MINISTRY OF WORKS AND HOUSING 
AND IN THE DEPARTMENT OF 
PARLIAMENTARY AFFAIRS (SHRI 
MALLIKARJUN): (a) to (d). Some plots 
of land belonging (o the Oberoi Hotels Lid.
lo Nehru Place were acquired by Delhi 
Administration. Compensation has been 
paid in respect of the plots acquired, as per 
details given in the statement attached (See 
Cols. 199—200).

Posts Lying Vacant la Government of 
India Press, Mlnto Road, New Delhi

3166. SHRI GHUFRAN AZAM : Will 
the Minister of WORKS AND HOUSING 
bs pleased to state :

(a) whether g good number of posts area 
lying vacant in various categories in 
Government of India Press, Minto Road, 
New Delhi ;

(b) if to, the details of posts lying vacant
category-wise ; and ,

(c) the action proposed to be taken to 
fill up the same ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF WORKS AND HOUSING 
(SHRI MOHAMMED USMAN ARIF) :
(a) and (b). Details of the posts lying vacant 
at present in the Press are given in the state
ment attached.

(c) Action to fill up the posts is already 
in process.

Stateaseat

Details o f the Posts Lying Vacant, 
Government o f India Press% Minto 

Road, New Delhi

SI. No. Category of Post No. of Posts

1 2 3

I. Asstt. Artist Retoucher 2

1 2 3

2. Offset Machineman Gr. II 12

3. Lino Operator 7

4. Mechanic (Mechanical) 1

5. Dark Room Asstt. 1

6. L.D. Clerk 20

7. Asstt. Mecb. (Mono)
•

1

8. Machine Asstt. 10

9. Bindery Asstt. 12

10. Proof Press Man, Gr. II 6

II. Cleaner Driver 1

12. Labourer 17

13. Peon 2

Total 92

Filling ip of tbe Post of A g r i c u l t u r a l  

Marketing Adviser

3167. SHRI LALA RAM KEN : Will 
the Minister of RURAL DEVELOPMENT 
be pleased to state :

(a) whether Directorate of Marketing 
and Inspection Gazetted Technical Officer's 
Association has pointed out some anomalies 
in the recruitment rules for the post of Agri
cultural Marketing Adviser ;

(b) if so, the action being taken by 
Government to rectify the above anomalies ;

(c) whether the post will be 6Ilcd after 
removing tbe above anomalies ; and

(d) if not, tbe reasons therefor 7

THE MINISTER OF STATE OF THE 
MINISTRY OF RURAL DEVELOPMENT 
(SHRIMATI MOHS1NA KIDWAI) : (a) 
to (d). The Directorate of Marketing and




